
THB MINISTER OF AGRICULTURE : 
(DR. O.s. DHILLON): (a) 8nd (bl A Tech· 
Dical As~jst8nt T· 6 of National Dairy Re-
search Institu·e, Karnal committed suicide 
OD lUb M·lY. 1986· The police is loves-
tilPting the case. A Sub-Committee of tbe 
Governing Body of the Indian Council of 
Agricultural Research bas been constituted 
to determine the facts and identify admi-
nistrative and Scientific Japse'. if an),. 
leading to th e above incident; The result 
of the police investigations and tbe report 
of the Sub-Committee are awaited. 

(c) Tbsee Scientists of ICAR haft 
.:omm itted ~uicide since 1970. 

(d) and (e) The Sub-Committee of tbe 
Governing Body of ICAR, referred to above 
has also been asked to make sprcific SUI-
gestions for improvement io procedure and 
administrative set up, if 8ny, considered 
necessary; 

Agents Cheating People for Employ. 
meat fa Gulf Countries 

1290. SUR I SIMON TIOGA: Will 
the Minitt er of LABOUR be pI eased to 
Atate : 

(a) wbc·ber Government are aware 
tbat over 1500 persons in Bombay are 
awaitinl Gulf Visas; 

(b) if so, tbe action beinl taken 
alainst manpO\\Of alents who are fouljd 
Cheating the people in the name of pro-
'fidiog employment in Gulf countries : 

(d the arraoaements made to chcck 
luch cheatinl ; and 

(4) the number of licenl.'es of Buch 
.. eots cancelled durio, tbe Jut three 
),ears 1 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF LABOUR (SHRI P.A. 
SANGMA) : (a) No, Sir. 

,b) to (d) DoII_ .... 

MODItorfDl 01 Central Sehemel 

1291. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
AGRICULTURE be pleased to state: 

<a> whetber a new system of monitorio, 
the Cf'ntrallv sponsored schemes which Ire 
under execution by the States, bas been 
introduced recently so as to streamline tbe 
process of execution af'd to ensure the com-
pletion of such schemes in time; and 

(b) if so, the main characteristics 01 
this monitoring system arId date of its in-
troduction aloD. with the results from 
monitoring of scheme in the fieJds of drink-
ing water supply. irrigation. IRDP and 
NREP during the year 1985-86 and 
1986·87 so far? 

TIlE MINISTER OF STATE IN THB 
DEPARTMENT OF R.URAL DEVELOP· 
MENT (SHltI RAMANAND Y ADAV) : (a) 
and (b) A Concurrent Evaluation cf Integra-
ted Rural Development Programme (lRDP) 
has been introduced from October. 1985 
on a continuing monthly basis. The con-
curreDt evaluation is carried out through 
29 reputed research/academic organisations. 
For tbis purpose 36 districts are taken up 
every month, 2 blocks in each d1strict and 
20 beneficiaries families in each block-
10 old and 10 new. Ma nly the income 
IcneratioD aspects are studied in the case 
of old families and procedural aspe.:ts rela-
ting to selection etc. jn the caSe of new 
families. The results of tbe studies from 
October, 1985 to March, 1986 are given in 
tbe statement given below. 

In the case of other centrally sponsored 
fcbemcs with wbich th is MlDistry is con-
cerned viz. NREP. Accelerated Rural Water 
Supply etc., the usual periodical proafea 
reports are obtained. 

Statemeat 

The maiD ftncUDII for the peried Oct •• 
1985 to Marcb 1986 sbow tbat pOl'" of 
tbe poor have predominant o(Jvcraae .1 
..pared to odIer aroops of the poor. AI 
dll .&loaIIIIYtl, II pOI IlOOI'cIa, I.M;, 
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eligible families had annual income bot. 
ween Rs. I-R!. 3500/.. Only 1 % fami-
n el were havina income between RI. 
'601/- to Rs. 4800/.. On the basi. of 
tbe assessmeat of annual income of tbe 
family at tbe time of the .seiltaoce. by tbe 
lo.estigator, in about 7 % cases, the annual 
income of tb e family was more than Rs. 
4000/. which is the cut-off line for the pur. 
pole of indentificatioo. ReprdiDI the mode 
of selection. about 60 % beneficiaries wert 
.elected in tbe meetings of tbe Gram 
Sabha. About 35% btDeficiaries were 
selected by officials aod tbe remaininl 
5% cases were selected by others who 
Include MP/MLAI \{LC/Landlord/Smploycr 
aod fellow villagersl neighbours. 

About 78% ben eficiaries have found 
the assistance sufficient for acquirinl their 
assets. The remaining 22 % cases did not 
find tbe assistance sufficient. Of these, in 
about 14 % case~, the beneficiaries bave 
met tbe balance money from their own 
re~O\lrces and in tbe r emainiol 8 % cases, 
they have met It by borrowinp. Of aJl the 
beneficiaries of the sample, about 26% 
received workin. capital. About 40% 
did not requir e any working capital. Tbe 
remaining 34% required working capital, 
but did not receiv. it. 

Further, in about 31 % cases, tbe re-
payment period was less than three yean. 
Asseta were found intact in about 70 % 
oaSCl. In the remaiDing 30 % cases, the 
assets were not intact (i.e. either sold, fun, 
perished, partly perished, defective or 
others). Continued support and care was 
liven by Government agencies in about 
29% callOS at tbe national level. After-
care support was not made available in 
about 39 % cases and in a bout 32% cale., 
the bcne6ciari el did Dot feel n e cd for an, 
lucb support. 

77% cases bad additioDal income from 
tho assets. 00 the basis of the revised 
poverty line of Rs. 6400/- about 11 % or 
tbe old beneficiaries bave crossed tho po. 
veny hDe. However, 46 % of ,be bene-
a.&ariel have ero.ed the •• dier POyert, 
liae of as. 3500/-. 

Wastage of P.,.lts ucI Vegetables 

1292~ DR. V. VBNKATESH: Will 
tbe MiDbter of AGRICULTURB be pI ea-
sed to state : 

(a) tbe percentage of fruits and ,eae-
tables produced in the country being wasted 
for lack of transport, storage and proces-
sing facilities; and 

(b) tbe steps taken to save them from 
wastage? 

THB MINISTER OF ST-\TE IN THB 
DBPARTMBNT OF RURAL DBVBLOP-
MBNT (SHRI RAMANAND YADAV) : (a) 
No Comprehensive survey/study bas been 
made toeatimate the percentage offruitl and 
"letables beinl walt ed for tack of traDI-
port, 8torag~ and processing facilities. It 
is, however, eqtimated that such losses may 
be around 30% of the production of fruits 
and vegetabl ~ 

(b) In order to reduce sucb lo,ses/ 
wastde. tbe fo no"ing st eps have been 
taken by Department of Food : 

(i) Modem Food Indultries andle) 
Limit ed, a public SectOl under. 
taking of the Ministry of Food aud 
Civil Supplies, has diversified its 
activities and takeD up proc~DI 
of fruits and vegetables. The 
company is already prodociol 
various fruit drinks under tbe 
brand name 'RASIKA' and is 
COPIed in s ettioB up a fruit pro-
cessin, unit at Bhaplpur in Bibar 
and a pineapple precessing unit at 
Silchar in Alsam. It is also con-
sidering proposals 10 set up some 
more fruit and vegetables proces-
sin. units. 

(il) A Company. namely, the North-
.stem Roaiooal Aar icult ural 
Muketioa Corporation Limited 
(NBRAMAC) bas been set up to 
undertake procurement, marOliJII 
and proceasinl of fruits aod 'f0le-
tables produced in tbat roaioa. 
The corporation ia eopaed in let-
tiDe up .' pineapple aDd orauao 




